BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 438/2019

IN THE MATTER OF:
YOGESH KUMAR & OTHER e APPLICANT(s)
VERSUS
STATE OF U.P. & OTHERS ... RESPONDENT (s)

COMPLIANCE REPORT ON BEHALF OF U.P. POLLUTION
CONTROL BOARD.

In the matter of O.A. No 438/2019 Yogesh kumar & others Vs State of UP & others,
the following order have been passed by Hon’ble NGT on dated 03-05-2019.

“According to the applicant, M/s Supertech Ltd. and M/s Ajnara India
Ltd. have encroached upon the plot and are carrying out illegal
commercial activity by using concrete mixer plant affecting the air

quality of the area.
Let a joint Committee comprising the representatives of the Uttar

Pradesh Pollution Control Board (UPPCB), District Magistrate, Gautam
Budh Nagar and CEO, Noida furnish a factual and action taken report in
the matter within two months by email at ngt.filing@gmail.com. The
nodal agency for coordination and compliance will be the UPPCB”.
Following actions have been taken regarding compliance of Hon’ble NGT’s order.

1. As per the order of Hon’ble NGT a team has been constituted comprising of City
Magistrate, Noida, Gautambudh Nagar, a representative of Noida Authority and
representative of UPPCB. Copy of the said order is enclosed as Annex.I

2. The team constituted for this purpose visited the site in question i.e. M/s Supertech
Ltd, GH-01, Sector-74, Noida and M/s Ajnara Grand Heritage Society, Sector-74,
Noida on dt 27-06-2019. Photo copy of inspection report is enclosed as Annex-II

3. It was found that M/s Supertech Ltd, GH-01, Sector-74, Noida Gautambudh Nagar
has entered into a Rent Agreement with (a) Shree Sundar S/o Shree Bishambhar and
(b) Shree Vivek Yadav S/o Shree Samar Yadav Both R/o Village Sarfabad Pargana
and Tahsil Dadri Noida Distt. Gautambudh Nagar. M/s Supertech Ltd, GH-01,
Sector-74, Noida handed over this land to its vender M/s B.E. Billimoria & Co Ltd,
Plot No. 01/A, Sector-74, Noida for installation of Ready Mix Concrete Plant to
construct the building of M/s Supertech Ltd, GH-01, Sector-74, Noida.

Like wise M/s Ajnara Grand Heritage society, Sector-74, Noida has
established the temporary labour sheds near its site on a separate.

4. Representative of Authority pointed out that both the pieces of the land are acquired
land of Noida Authority.

5. Noida Authority vide its letter no. Noida/Sr.Man-w.c.-6/876 dt.28-06-19 directed to
M/s Ajnara Grand Heritage society, Sector-74, Noida to vacate the Noida’s acquired

A
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land within seven days on which labour colony is established. Copy of the letter is
attached. Annex.III

. Noida Authority vide its letter no. Noida/Sr.Man-w.c.-6/875 dt 28-06-2019 issued
the direction to M/s Supertech Ltd, GH-01, Sector-74, Noida to vacate the Noida’s
acquired land within seven days on which RMC Plant is instailed. Copy of the letter
is attached. Annex.IV

. On the basis of notices issued by Noida Authority, to M/s Supertech Ltd, GH-01,
Sector-74, Noida & M/s Ajnara Grand Heritage Society, Sector-74, Noida, UPPCB
has issued notice to M/s B.E. Billimoria & Co Ltd, Plot No. 01/A, Sector-74, Noida
that why the consent to operate given to them on 15-02-2018 for the period upto 31-
12-2019 should not be revoked as they have provided the wrong information at that
time of consent application. The consent to operate was validated by Hon’ble NGT
in O.A. No 182/2018 M/s B.E. Billimoria & Co Ltd, Plot No. 01/A, Sector-74,
Noida Vs. UP Pollution Control Board and others dated — 09 April 2018.

. In Comptiance of Noida Authorities Notice dated 28-06-2019, M/s Supertech Ltd,
GH-01, Sector-74, Noida Submitted its reply to the Noida Authority with copy to
UPPCB that they have ordered their contractor to dismantle the RMC plant
immediately. Reply of M/s Supertech Ltd, GH-01, Sector-74, Noida dated 04-07-
2019 and direction to its contractor M/s B.E. Billimoria & Co Ltd, Plot No. 01/A,
Sector-74, Noida dated 03-07-2019 enclosed as Annex. V & VI.

. Senior Manager Work circle-6, Noida Authority Noida informed vide letter dated
07-08-2019 (Annex-VII) that M/s Supertech Ltd, GH-01, Sector-74, Noida has
removed 80% parts of RMC Plant from the above mentioned land. He also informed
that M/s Ajnara Grand Heritage Society, Sector-74, Noida has removed 80% of the
labour sheds from the above mentioned land. Rest of the parts of RMC Plant and

labour sheds will be removed shortly.

A q.8-19

o
(Krishna Mohan Srivastava) (Dr. Anil KumaaAgir‘:bh)
Asstt. Environment Engineer, Regional Officer,
UP Pollution Control Board UP Pollution Control Board
E-12/1, Sector-1, Noida E-12/1, Sector-1, Noida
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supertech

04.07:2019

To,

Senior Manager,

NOIDA Authority,

Work Circle 6, Second Floor,
G Block, Shopping Complex,
Sector 20, Noida

Subject: Regarding Dismantling of RMC plant installed at Sector-74 Noida.
Reference: Your letter No NOIDA/S.M.-W.C.-6/875 dated 28.06.2019

Sir,
This is in reference to your office letter dated 28.06.2019 regarding dismantling of
installed RMC plant at Sector-74 Noida. We state, in reply to the said Letter as,

under:

1. That, our RMC plant is not being operated as on date as the construction work
has been restrained by the officials of the UP Pollution control Board and City
Magistrate, Gautambudh Nagar at the project site on 21.02.2019. As our RMC
Plant is not working since 21.02.2019, there is no possibility of pollution being
caused in the area/society due to RMC Plant,

2. That, in compliance of the said direction by your office letter, direction has been |
issued to the contractor for dismantling the plant on immediate basis (Copy i
Enclosed).Process of dismantling has started.

However, we would like to request your kind self to grant us 30 days time for
completely dismantling the RMC plant from the said land as physically &
technically it is going to consume this much time.

This is for your kind submission please.

Yours Sincerely -

For M/s Supgrtech Limited ﬂ/—:—q——/
(Authorised Signatory)

Encl: As above '

Cc: 2#©SD(GHP),NOIDA ;\w\\ , ' |
. Regional Officer, UPPCB, Gautambudh Nagar A '
3. Tehsildar (Sorkha), NOIDA, Sector-6

Supertech Limited

*Supertech House", B-28-29, Sector-58, Noida-201307, Tel.: 0120-4572600 (30 Lines) | Web. : www.supertechlimited.com
Regd. Office : 1114, Hemkunt Chambers, 89, Nehru Place, New Delhi-110019 -

“w
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Ref No: STC/GI/EC/201907 /595 03 July 2019
To,

Dr. Anil Kumar Singh,

Regional Officer,

UP pollution Control Board, Noida

E-12/1 Sector <1, Noida,

Gautambuddh Nagar, U.P.

Subject: Reply to your Letter Reference No. 377/L-85/2019 dated
28.06.2019

Sir,

In reference to your Letter Ref. No. 377/L-85/2019 dated 28.06.2019, we state, in
reply to the said Letter as under:

1. That on 15.02.2018, UP Pollution Control Board has issued Consent Order vide
reference No. 13360/UPPCB/Noida(UPPCBRO)/CTO/Water/NOIDA/2018 under
section 25/26 of the Water (Prevention and Control of the Pollution)Act 1974 for
discharge of effluent and the same is valid till 31.12.2019.

2. That on 15.02.2018, UP pollution Control Board has also issued Consent Order vide
reference No.13345/UPPCB/Noida(UPPCBRO)/CTO/air/NOIDA/2018 under section
21/22 of the Air (Prevention and Control of the Pollution)Act 1981 for emissions of air
pollutant and the same is valid till 31.12.2019.

3. That vide order dated 09.04.2018, Hon'ble National Green Tribunal has also
granted approval in OA No. 182/2018 in respect of the abovesaid. Both the consent
orders passed by UP pollution Control Board. Copy of the order dated 09.04.2018 is
annexed herewith as ANNEXURE-A

4, That It is submitted that we have deposited a Rent Agreement alongwith our
application for getting consent order, The said Agreement was executed between the
owner of the land Sh. Sunder S/o Sh. Bishambhar and M/s Supertech Limited and
the agreement was done for the period of 01.12.2017 to 30.11.2018, It is further
submitted that after expiry of the said period we have executed a fresh Rent
Agreement with Sh., Sunder S/o Sh, Bishambher on 01.12,2018 for the period of

Supertech Limited o
Sector-58, Noida-201307, Tel.: 0120-4572600 (30 Lines) | Web. : www.superltechllmlted.com

"Supertech House", B-26-29, Chambers, 89, Nehru Place, New Delhl-110019

Regd. Office : 1114, Hemkunt
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. ’ ) ’ e il s
01.12.2018 to 30.11.2019, Copy of the Rent Agreement dated 01. 12, 2018 is attachcd"‘: ey
herewith as ANNEXURE-B, G

5. That it is the further submitted that M/s Supertech Limited has taken the sa;d land Ay
from Mr., Sunder Lal as per the land record presented by him which proves"”thc
ownership of Mr. Sunder Lal, The was taken on rent for the purpose of installme:
RMC Plant. Thereafter Rent Agreements dated 1.12.2017 and 01.12.2018 were dul
signed by both the parties and we have installed our RMC plant in the land provided
by Sh. Sunder which is totally legal in all respects. It is further submitted that after. =
getting all the approvals from UP Pollution Control Board, we have started our RMC. o T

plant as per norms with all environment protect.lon measures to control Air and Water -

Pollutions. : : : ol ; ‘

6. That it is further subxmtted that our RMC plant is not operatmg as on date asthe
construction work has been restrained by the officials of the UP Pollution  control ‘
Board and City Magistrate, Gautambudh Nagar at the project site on 21.02.2019 and -

it has not being operational again till now. As our RMC Plant is not working since ,
21.02. 2019 there is no possibility of pollution in the area/society by'RMC Plant, 15 o

7. Further it is submitted that we did not provided any wrong mformatmn to your good, ; e i
office in respect of the area of the RMC Plant. g o |

SSE——

8. That it is pertinent to mention that The ofﬁce of Senior Manager, Work Circle-ﬁ- vide
its letter dated 28.06.2019 has directed us to dismantle the RMC plant from the land
of the Authority. Hence in Compliance of the said direction we are in process to,

dismantle the RMC Plant:

we—m o

This is for your kind submission pléase.

~ Yours Smcerely
For M/s_Supes ech Limited
2\

Cc: . Distfict/ ag:istrate, Gautam Budh Nagar.

2. CEO (Circle-1), Uttar Pradesh Pollution Control Board, Lucknow.'
3. City Magistrate, Gautam Budh Nagar

4. Senior Manager, Work Circle-6, Noida
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